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9. Shri M. Bhaktavatsala Film distrl>utor 

1 o. Shri Justice K. Punniah Retired High Court Judge 

11 . Shri D. Sitaramiah Auditor and Social worker 

12. Shri N. Ramakrishnamacharya Former Chairman, Official language 
Commission. Andhra Pradesh 

13. Shri Ajoy De Vice-President, Federation of Film 
Sodeties of India 

14. Shri 0 .K. Sircar Film producer and director 

15. Ms. Ruma Guha Thakurta Film actress and singer 

16. Shri Appukuttan Nair Academician and film book writer 

17. Shri N.P. Mohammed Novelist and dramatist 

18: Ms Kamala Mankekar President Authors Guild of India 

19: Dr. Gurnam Singh Tir Advocate. Supreme Court 

20. Shri Dev Anand Misra Lawyer 

21. Ms Reena Ramachandran Public sector Executive 

22: Dr. P.N. Chopra Historian 

-Setting up of SC/ST Cells afState Bank of Blkaner & Jaipur 

*704. SHRITHANSINGHJATAV: Will 
the Minister of FINANCE be pleased to state: 

(a) whether in January, 1983, his Min-
istry had issued directives to all the banks to 
establish SC/ST cells at each Zonal/Re-
gional offices of the banks; 

(b) whether these directives have been 
complied with in the State Bank of Bikaner & 
Jaipur and SC/ST cells established at Zonal/ 
Regional offices with SC/ST staff posted 
therein to oversee the implementation of 
rHMVation policies and to look into the griev-
ances of SC/ST employHs: and 

(c) it not, the reasons therefore? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIANIL SHAS~ 
TRI): (a) to (c). In January 1983, the public 
sector banks were advised by the Govern-
ment. inter alia, to appoint Liaison Officers at 
their Head, Zonal · and Regional Offices. 
Subsequentlyon22ndFebruary 1985a~ 
of the then Department of Personnel and 
Administrative Reforms OM dated 18th 
January 1985 regarding setting up of SC/ST 
cells in the attached and subordinate offices 
for enfo,cement of the orders of reservations 
for SCIST in seMCeS were forwant.d to the 


